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ME. SPEAKER: Shrimati Kishori
Sinha.

PROF. MADHU DANDAVATE (Ra-
japur): Are you giving your ruling to-
morrow?

MR, SPEAKER: Yes, tomorrow.

ot wew fagrdt awAdr (7€
foee) & At ww agr @ g
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Tomorrow definitely .
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I have given the final touches.
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dard T8 &
n‘m’at@w
o
SHRI ATAL BIHARI

Don’t allow them to take shelter behind
technicalities .

¥ AT HEr

MR. SPEAKER: No technicalities, I
do not go by technicalities, I shall satisiy
myself.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH):
He should also stick to his ground.

SHRI INDRAJIT GUPTA (Basirhat):
In the List of Business, there are two

VAJPAYEE: -

items both listed at 4 P.M. One is the
statement by the Home Minister on Assam:
at 4 P.M. and the other is discussion.
re. Non- ahaned Conference also at
4 P.M. What is it?

TN WP . A LBTHT FIAT
& :

st AT W () ¢
IMEW WET O |

DR. SUBRAMANIAM SWAMY (Bom-
bay North East): I think the Secretariat
is over-worked. They should be given
some respite.

MR. SPEAKER: You should give some
respite as you take yourself respite by
not coming on all these days.

DR, SUBRAMANIAM SYAMY: After
lunch, T always sleep.

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA
AZAD). You are a wise man!

12.13 hrs.
[Mr. DEPUTY-SPEAKER in rthe Chair]

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

HEAVY STRAIN ON PUBLIC DISTRIBUTION

SYSTEM ON ACCOUNTS OF SCARCITY OF .

ESSENTIAL COMMODITIES AND NON-AVAIL~
ABILITY OF KEROSENE

SHRIMATI KISHORI SINHA (Vai-
shali): Sir, I call the attention of the
Hon. Minister of Food and Civil Sup-
plies to the following matter of urgent
public importance and T request that he
may make a statement thercon:—

“the reported heavy strain on the
Public Distribution System on account
of scarcity of essential commodities and'
non-availability of kerosene.”
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THE MINISTER OF STATE OF THE

‘ "MINISTRY OF FOOD AND CIVIL-

“SUPPLIES (SHRI BHAGWAT JHA

AZAD): As the House is already aware,
the Public Distribution System is operating
in various parts of the country. Its basic
objective is to supplement the free mar-
ket mechanism in meeting the require-
ments of the consumers for essential com-
modities, The commodities which have
been recommended by the Central Govern-
ment 1o the States for issue through the
Public Distribution System are wheat, rice,
sugar, imported edible oils and kerosene,
apart from soft coke and controlled cloth.
The State Governments have been given
the option to add such other items of
general consumption as they deem fit, by
arranging for supplies of such items on
their own.

2. Of the seven commodities which
have been recommended to the States for
issue through the Public Distribution sys-
tem, the allocations and supplies are made
to the State Govt. by the Central Govern-
ment throvgh certain  designated public-
sector agencies. The Public Distribution
System, in its present concept, cannot
realistically be expected to meet the entire
consumption requirements of the States.
The allotment of these seven commodifies
is made by the Central Government keep-
ing in view the overall availability of
stocks in the Central Pool, the relative
needs of the various States, market avail-
bility and other related factors, It is, how-
ever, not correct to gtate that there is an
overall scarcity of essential commodities
in the country. Central Government under-
takes advance planning and action in the
matter of supply-management of these es-
sential commodities, In a system of this
magnitude, certain temporary and locali-
sed shortages cannot, at times, be ruled
out. However, in such cases, appropriate
Temedial action is taken by the concerned
State Governments in  consultation with
the Central Government. I would like
to emphasise that the administration and
supervision of the Public Distribution
System within their territories, is primarily
the responsibility of the concerned State
‘Governments, They have 1o see that the
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supplies allocated, reach the fair-price
shops for distribution to the consumers,
and also generally to review the function-
ing of the Public Distribution Systern from
time to time.

3. As per the reports reaching the Cen-
tral Government, the position both regard-
ing the availability and price trends of
these essential commodities, has been
under control. Adequate quantities of
these commodities, including kerosene, are
being allocated and released for  issue-
through the Public Distribution System in
recent months, With the withdrawal of the
Dual Pricing Policy on  kerosene, there
should be no difficulty to the consumers
in getting their entitlement of kerosene.

4. In the end 1 would like to assure
the House that the Government is keeping
a constant and careful watch over the posi-
tion in regard to the availability and pri-
ces of essential commodities, and would
continue to take appropriate measures
from time to time to see that this position
remains satisfactory.

SHRIMATI KISHORI SINHA: The
hon. Minister has stated that the Central
Government is not expected to meet the
entire consumption  requirements of
the States and that the allotment is made
keeping in view its own stocks, the rela-
tive needs of various States as well as
the market availability. The hon. Minis-
ter being from Bihar knows the extent
and intensity of drought in Bihar. Bihar,
unfortunately, almost regularly, except
in 1972, suffers from drought and floods
with the result that the availability of
grains like wheat and rice is wvery limi-
ted and the State Government or even

* the private trade is not able to supple-

ment the requirements. That is why tho
Supply Minister of Bihar has informed
the Members of Parliament from Bihar
about the requirements and allotments.
It appears that, as against demand of one
lakh tonnes of wheat, 50,000 tonnes of
rice and 40,000 tonnes of sugar per
month, the allotment has been only
50,000 tonnes of wheat, 15,000 tonnes of
rice and 29,000 tonnes of sugar per
month, Likewise, in regard to kerosene
oil, as against the requirement of 30,000
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tonnes, the allotment has been only 23,000
tonnes, The same must be the case with
the other States also like Tamil Nadu,
etc.,, which guftered from drought., May,
i, therefore, know whether Government
propose to igcrease the allotment to such
States so as to match their requirements?

Secondly, T would like to say, the
Delhi Administration has laid down that
there would be no flour mills in the pre-
mises in which fair price shops have been
opened. But in many cases the order has
been violated and four mills are work-
ing along with fair price shops in the
same building. The result is that good
quality of wheat intended for card-holders
is used in the flour mills and inferior
quality of wheat just like this sample
which T have got in my hand is supplied
to the card-holders. Has this come to the
notice of the Government and do Govern-
ment propose to take necessary penal ac-
tion to stop such malpractices?

Thirdly, T would like to say, if you
allow me, Mr. Deputy-Speaker, that it
has been our experience in Delhi that
many a time due to non-arrival of wheat
and rice in ration shops, we have to
return disappointed and have to buy in
open market at higher prices. Will Gov-
ernment ensure timely supply of thess
commodities.

AN HON. MEMBER: Hand over the
sample to the Minister or lay it on the
Table,

MR. DEPUTY-SPEAKER: If it is
placed on the Table of the House, it will
be scrutinised.

DR. SUBRAMANIAM SWAMY
(Bombay North East): This is the com-
plaint all over Delhi. But Government is
totally intensitive to it.

SHRI BHAGWAT JHA AZAD: It is
true, as the hon. lady Member has said,
there is widespread drought in many Sta-
tes in the country, for example, as she
has said, in Bihar, in Tamil Nadu and
also in other States. It is due to this fact
that this year drought is widespread that
we could not be as liberal as during those

years when we had the drought localised
in one part, I would like the hon. Mem-
ber to appreciate two important things.
One, the production in the country, whe-
ther of rice or of wheat is the amount
from which we draw as our procurement
for the Central Pool and  the
States  also draw from the same.
It should be emphasized that we are pro-
curing only about 12-1/2 per cent of the
total production in the country....

DR. SUBRAMANIAM
Why?

SWAMY :

SHRI BHAGWAT JHA AZAD:
because if you want the total take-over
of the trade which many friends want, I
would straightaway say that it may satis-
fy some hon. Members but it has also got
the other side of the picture. Therefore,
what we are procuring to-day is only
12-1/2 per cent and it has been seen
from experience in the past years that we.
have been able to manage from the Cen-
tral pool to supply foodgrains to the dif-
ferent States in difficulties and in times.
of need, whether in drought, floods or
otherwise .

DR. SUBRAMANIAM SWAMY: You
can offer a higher price and they will sell
you more,

SHRI BHAGWAT JHA AZAD: A
higher price is not the only panacea for
procuring more wheat. It is a question
of the total availability in the market.
Even if T give more and take in the Cen-
tral pool more, ultimately that 87-1/2
per cent that is left in the market to-
day will be reduced. Either way—if 1
procure more the total availability in the
market will be less. Hon. Members whe
know economics can understand this,
Only when we find that the total availabi-
lity both in the Central pool and in the
market is so much less that sometimes
Government try to manage the food man-
agement by importing from outside.
Therefore, I would say that whereas I
apprecaite and realise the difficulty of
the State Governments like Bihar who
has asked for 1 lakh tonnes, I am nok
able to give that much; and also Tamil
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Nadu and Orissa; but within the avail-
ability in the Central pool, I am lryin?
_my best to give them as much as possi-
ble during the lean periods. 1 would do
my best—again 1 am saying—for Bihar,
“for Tamil Nadu and for Orissa who are
telling me all the time. Only one thing I
must say to my friends and that is about
rice. . . . (Interruptions) You are also
rice-eaters. The time has come where you
have to change vour taste a little, both
toward; rice and wheat. There was a time
when Biharis had rice in both the meals.
Now they take wheat in one meal. From
Tamil Nadu, West Bengal, Kerala and
Orissa 1 have got the strongest pressure
for rice and also they want rice from a
~particular State. It could not be possible.
‘They have to take to what is grown in
the country and cultivate a taste for
wheat also. Therefore, 1 would try my
"best.

About rice, there is another difficulty.
The rice crop this year has suffered in
the drought very much and I hope I will
be able to compensate that by the wheat
crop that is to come in the market from
‘1st of April.

Therefore, 1 would say that we have
to keep these points into consideration.
It is not a question of the State demand-
ing and the Centre supplying. It is a
question of the States and the Centre try-
ing to procure as much as they can and
in times of difficulties allocate the avail-
able foodgrain; as judiciously as possible.
This should be kept in mind. Members
have said, ‘The States have demanded so
much, why don't you give so much?
My reply is that the food management
of demand and supply is a joint res-
ponsibility of the State and the Centre in
procuring and then distributing judicious-
ly. This should be kept in mind. Then
there will be mo difficulty and the hon.
Member will here appreciate the diffi-
culty of the Central Government and ali0
of the State Government,

The second point the hon.lady Member
has raised’ is about the fair price shops in
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Delhi. 1 would say that we have not
given permission to fair price shops is
to be opened in the vicinity or in the
premiszs of the flour mills, If there are
some, they are in breach of the law and
we would like to take action if we are
informed about it as to who are doing it.
I will not permit such things to happen.
I appreciate the hon. Member's sugges-
tion. )M there is a flour mill in the same
premises, there is the likelihood of com-
plaints coming that good wheat goes
there. Therefore, we would like to take
action if such things are brought to our
notice. . . .

DR. SUBRAMANIAM SWAMY :
Have you got a machinery of your own?

SHRI BHAGWAT JHA AZAD: Point
No. 3 of the hon. Member is about
timely supplies in the Delhi FPSs. Sir,
in Delhi 1 must say there is much better
facility as compared to other parts of
the country. Here we straight give cereals
from the FCI to the retail shops, There-
fore, they should reach in time. If there
is specific complaint 1T must draw the
attention of the Delhi Administration to
such things because any person who is a
card holder must get timely supply.
Therefore, 1 have to....

SHRI N. K. SHEJWALKAR: The
sample is from Shahdara and not from
Bihar.

MR. DEPUTY-SPEAKER: What about
kerosene?

SHRI BHAGWAT JHA AZAD: Sir, 1
have replied to both that in case of
wheat, rice or kerosene it is all a question
of judicious distribution aceording to
availability.

MR. DEPUTY
Shakya.

SPEAKER:  Shri

(Interruptions)
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Pool, the relative needs of the wvarious
States.”

frmm w3 =®
S o e SEeE g Q@
WHFE E A wToE WY

|

3

3%
44
F
-
a5

3
5

el
%ﬁ%i

14
0y
113

3

S o

33,
EETEL
¥ i%ﬂﬁij
%, mﬂm mg;ﬁ"
iaigﬁiiﬂe

% oap s ow

TATS AT AT, T7T T TGHT 47 5 faeet



ang Kerosone etc. (C.A) 324

Scar. of essen, Comm, MARCH 22, 1983

323

Priaph fieisgher fppbB LRI N
o imimﬂ m\w\ﬁ mm m,w &Wm &2 mﬁn\mmww "
mﬁmm W NKWWM. mﬁm “m.wnaqm._m\m% mmwmmmﬁm ,Am«mm\#w
m mmam mq_,_ﬂmmw-w EE mwmmﬁm%mm | F Bk
R I R R T N I e
W ol m .mm mmﬁm.mmmpﬁ ﬁmh B mmm\oﬁ m\ﬁ\&m&m& W
.Wm:mmmﬁmm m.; ﬁmmﬁﬁ% m@@ﬁ%wﬁmﬁmmmwmmﬁ WWW
A T IR 1 A e 1
HTHEL U T i
S N I T i
B B FrRrE ppiEs _wmm EEFppElwl.
wwﬂw\mmﬁwmﬁ?% Evi-s ﬁm?mm?mmmﬁmmm
4 ammmm mmf,ﬂﬁ.m‘mawm mmmmam mwwmmmm ‘wmmmwmm
I i ik srebErebiiete TLES



325  Scar. of essen. Comm. CHAITRA 1, 1905 (SAKA) and Kerosone etc. (C.A.) 326

A 10 ¥ AR 5 TE W & @
gt ¥ @ omew # o e Ad
g v g1 oAy W fad awa A R

P
=

4171431
E
-
7

i
3
-
A
i

4y 3
7
4

~F
&
3
|

# gl 599 H 3g FgAr AR
' fF g ww fgd 7% o7 faaa ¥
UAEAZ FTA T gA AL FAW

H ™

FIT AT W F AT KA
frsmd oy & 7 ag gad ad &
@t Sud faq smwaw ¥R o=
¥ F AEAG T, THo THo THo
AT W WS wEAwAT o1 & F
qUAr-IeAT d@faw 9T weE F F fAg
a9 WiEAT dAR F | FH 7@
o adl war fr gy g 3 faar
g dfwq foqar Y fagar & ==
famor @ @f sgaEar AT wifgd
TIA-HIT A § qE qTATT wEA
F far w7 =T AR & oAk
W wE WE T g g oA
28 gaer faedae w7 &0 ad
WH AT WA A gewaAT )
Cdmifs & ¥ owmwr 9gy & wiwed

fer fir witrier gom gl @ ¥
aE

s o Srewem A I w9,
WA ST * T 919 & IHT-
M H aga Y g - AE W
St oRe WX 3 wowiw ¥ A
s, " ¥ AW W aF S|
W WA ARECH W, ST
w9 9T wEqET ¥ o aw ¥
ST G ;T A OARTIAT @ TEA

.
:
%
El
)
N %

3

N o

- !

ﬂ ,ﬁ!
i‘bg, ;
LUCPCET P
- eI ER

Yo sifwa gam Jgar  (Faestge):
JTTA  [AEA, HAAAT  HET A

fage & wig & o & fr fagw
F grar g fagre f anared @

foaqar ar7 w=fv ft W & v &
| i ) wR e A R R



327 " Scar. of essen. Comm. MARCH 22, 1983  and Kerosene etc. (C.A.) 328

[te fster ATz wEwT]

MR. DEPUTY SPEAKER: He mot

only belongs to Bihar but to the whole
of India.
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MR. DEPUTY-SPEAKER: Have you
got the figure as to how much they are

giving to the central pool, as far as
Bihar Government is concerned?

PROF. AJIT KUMAR MEHTA: We
do not know the exact figure, but there
was (some contribution from Bihar also.

MR. DEPUTY-SPEAKER: He care-
fully avoids that. What is your contribu-
tion to the central pool?
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ar qft F77 & Fmg § aww 3@
grqr =g & 87,5 wfgwe
ffRz 97 Am ol @dl
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COMMITTEE ON SUBORDINATE
LEGISLATION

SEVENTEENTH REPORT

SHRI MOOL CHAND DAGA (Pali):
1 beg to present the Scventeenth Report
(Hindi and English versions) of the
Committee on Subordinate Legislation.

VISHWA BHARATI (AMENDMENT)
BILL

CONCURRENECE IN RAJYA SABHA RECOM-
MENDATION TO APPOINT A  MEMBER TO
JoiInNT COMMITTEE

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND

CULTURE AND SOCIAL WELFARE

(SHRI P. K. THUNGON): 1 beg to

move:

“That this House concurs in the re-
commendation, of Rajya Sabha that
Lok Sabha do appoint a member to the
Joint Committee of the Houses on the
Visva-Bharati (Amendment) Bill, 1978,
in the vacancy caused by the resigna-
tion of Shri A. A. Rahim and resolves
that Shri Ahmed Mohammed Pate] be
nominated to the said Joint Committee
to fill the vacancy.” ,

MR. DEPUTY-SPEAKER: The ques- -

tion is:



